FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insalvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/S. SUN-POWER METALICS PRIVATE

LIMITED

RELE\MNT PARTICULARS

e

Name of corporate debtor

| Sun-power Metalics Private Limited

2. | Date of incorporation of corporate | 18.01.2014
debtor

3. | Authority under which corporate | Registrar of Companies- Mumbai
debtor is incorporated / registered

4, | Corporate Identity No. / Limited | US1909MH2014PTC252236

Liability Identificaion No. of

corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate
debtor

Office No-810, Tandice 69, Govindnagar, Andheri-
Kurla Rd, Nr. Darpan Tele. Exchange, Andheri-F,
Mumbai City, Mumbai, Maharashtra, India, 400093

6. | Insolvency commencement date in
respect of corporate debtor

Date of order: 02.01.2024

7. | Estimated date of closure of
insolvency resolution process

30.06.2024
(180 days starting from the date of commencement of
Corporate Insolvency Resolution Process)

8. | Name and registration number of
the insolvency professional acting as
interim resolution professional

Mr. Rajan Garg
IBBI Registration No.: IBBI/IPA-001/1P- P02397 /
2021-2022/ 13624

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: Flat No. 202, Wing B, 2nd Floor, Safal Twins,
Block Punjabwadi, Sion Trombay Road, Deonar,

Mumbai Suburban, Maharashtra 400088
Email TD: icarajaneareibomail.com

10. | Address and e-mail to be used for
correspondence with the interim

resolution professional

Address: Suite No. 5, Eth Floor, 207, Embassy Centre,
Jamnalal Bajaj Marg, Nariman Point, Mumbai,
Maharashtra - 400021

Email TD: SUIPOWET

sipli#gmail com

11. | Last date for submission of claims

16.01.2024

12. | Classes of creditors, if any, under
]clau_se (b} of sub-section (6A) of
section 21, ascertained by the interim

| resolution professional

Mot Apph’table as per information available with [RP

13. | Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

(Three names for each class)

Not applicable as per information available with IRP

14. | {(a) Relevant Forms and
(b) Details of  authorized
' representatives

are available at:

ajWebLink:https:/ /ibbi.gov.in/ en/ home/ downloads
Physical Add_reqs As per Puml: 10

b) NA




Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
a Corporate Insolvency Resolution Process of the M/s. Sun-power Metalics Private Limited on
02.01.2024

The creditors of M/s. Sun-power Metalics Private Limited, are hereby called upon to submit their
claims with proof on or before 16.01.2024 to the Interim Resolution Professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Interim Resolution Professional

IBBI/IPA-001/1P- PO2397/ 2021-2022/ 13624
Date: 5th January, 2024

Place: Mumbai

Form A was published on 5" January, 2024 in the following newspapers:
1. Financial Express in English language - Mumbai Edition
2. Mumbai Lakshadeep in Marathi Language - Mumbai Edition
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VHSE{TCFTIYUNS-56, Dated WA TRNSEE, conntrocted an P A Land h‘:ulrd‘ Saryey Mo IR,
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becviny™s ik collodmcly mefoned e o “The skl Flal©™), Ansd o5 sk mombes THE
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| Lozl T Bty s sk collartively iefeirald b b6 “the sall slares™)

Thie mail progerty alually belosgs Lo 1] LATE PRAKASIH JAMANADAN WA aliss LATE
PRAKANH J VINEA I] LATE PHATIEHA F YVOHRA ales LATE FRATIBIRABEN
PRAKASHHMAL YIHA el pochused lian SMT LAXMI CHAMPALLL JAIN, (hidein
referred e the “TRANSFER{IRT, Sul y dated 87010 T9E,

Al LATE PRAKASH JAMANADAS YVOEA dia LATE FREARKASH 3 VORA disd unssoe
it TR0 and Sercalls, LATE PRATIBHA P VERA dliss LATE FRATIBHABEN
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e ANTHAL Maer led Dasphiber of [eesased).

Aciil, s walbwen card 1] MISS SO8NALD FRAKASH YIRA dlas MBS STNALI
BEIFINKUMAR SHAH {Marrhed Dasghter af Dercasel], 2] MISS MDIFHD FRARASH
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FINANCIAL EXPRESS

FRIDAY, JANUARY 5, 2024

Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]
Risible Real Estate Pvt Lid
CIN: UT0200MH2007PTC 174268
Reg Off: Plot No. B-14, Golden Chariot,
Mew Link Road, Opp Citi Mall, Andheri
(West), Mumbai-400053
Email: ranjan.rajouryai@isenes.net
Before the Central Government Through
the office of the Regional Director,
Waestern Region
Ministry of Corporate Affairs, Mumbai
In the matter of Section 13(4) of
the Companies Act. 2013 and Bule

Form No. INC-26 '

Form No. INC-26
[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]
Valuemart Films Private Limited
CIN: Uga2120MH2008PTC183713
Heg Off: Plot No. B-14, Golden Chariof,
New Link Boad, Opp Citi Mall, Andheri
(West), Mumbai-400053
Email: valuemari_films@yahoo.in
Before the Central Government
Through the office of the Hegional
Direcior, Western Region
Ministry of Corporate Affairs, Mumbai
In the matter of Section 13(4) of the
Companies Act, 2013 and Rule 30(5)(a)

of the Companies (Incorporation)
Rules, 2014
And in the matter of
Valuemart Films Private Limited
having its Hegistered Office at Plot No. B-
14, Golden Chariot, New Link Road, Opp
Citi Mall, Andheri (West), Mumbai-400053
Applicant Company
PUBLIC NOTICE
Notice is hereby given to the General Public
that Valuemart Films Private Limited (the
Company) proposes to make an Application
ta the Central Government through the office
of the Regional Director, Western Region,
Ministry of Corporate Affairs, Mumbai undes
Section 13 of the Companies Act, 201 3. read
with Hule 30 of the Companies
(Incorporation) Rules, 2014, and other
applicable provisions, if any, seeking
confimmation/approval of alteration of Clause
It of its Memorandum of Association in terms
ofthe Special Resolution passed in the Exira
Ordinary General Meeting held on 34
January, 2024, to enable the Company to
change its registered office from the State
of Maharashtra to the NCT of Delhi.
Any person whose interest is likely to be
affected by the proposed change of
registered office of the Company may
deliver either on the MCA-21 porial
{ww_mcal_:%i:;in] by filing an Investor
Complaint orcausa to be deliverad or
send by registered post of his/her
objections supporied by an affidavit, stating
the nature of his/her interest and grounds
of opposition to the Hegional Director,
Western Region, Ministry of Corporate
Affairs, Everest, 5th Floor, 100 Marine
Drive, Mumbai-400.002, Maharashtra (e-
mail: rd west@mca gov.in), within 14 days
from the date of publication of this notice,
with a copy to the Applicant Company at its
Registered Office address mentioned above.
For Valuemart Films Private Limited

30({5)(a) of the Companies
{Incorporation) Rules, 2014
And in the matter of
Risible Real Estate Pvt Ltd
having its Registered Office at Plot No. B-
14, Golden Chariot, New Link Boad, Opp
Citi Mall, Andheri (West), Mumbai-400053
Applicant Company
PUBLIC NOTICE

Notice is hereby given to the General Public
that Risible Real Estate Pwt Ltd (the
Company) proposes to make an Application
to the Central Governmenit through the office
of the Hegional Director, Westem Region,
Ministry of Corporate Affairs, Mumbai under
Section 13 of the Companies Act, 2013, read
with Rule 30 of the Companies
(Incorporation) Bules, 2014, and other
applicable provisions, if any, seeking
confirmation/approval of alteration of Clause
Il ot its Memorandum of Association in ferms
of the Special Resolution passed in the Extra
Ordinary General Meeting held on 3%
January, 2024, to enable the Company to
change its registered office from the State
of Maharashira to the NCT of Delhi.
Any person whose interest is likely to be
affected by the proposed change of
registered office of the Company may
deliver either on the MCA-21 portal
(www.mca.gov.in) by filing an Investor
Camplaint orcause to be delivered or
send by registered post of his/her
objections supported by an affidavit, stating
the nature of his/her interest and grounds
ol opposition to the Hegional Director,
Wesiern Region, Ministry of Corporate
Affairs, Everest, 5th Floor, 100 Marine
Drive, Mumbai-400 002, Maharashtraie-
mail: rd west@meca. gov.in), within 14 days
from the date of publication of this notice,
with a copy to the Applicant Company at its
Registerad Office address mentioned above,

For Risible Heal Estate Pvt Lid

Sdi- Sdi-

Bhushan Dua Bhushan Dua

Date: 03.01.2024 Director| | Date: 03/01/2024 Director
Piace: Mumbai DIN: 00126614 Place: Mumbai DIN: 00126614

TCPL PACKAGING LIMITED
CIN:- L22210MH1987PLCO044505
Registered Office:- Empire Mills Complex, 414, Senapall Bapat Marg,
Lower Parel, Mumbail 400 013 Tele:- +91 22 61648000,
Fax:- +91 22 24935893 | Email:- info@tcplin | Website:- www.icplin

RESULTS OF POSTAL BALLOT

in terms of Company’s Postal Ballol Notice dated 23" November 2023 and sacton 108,
110 and other applicable provisions, if any of the Companies Act 2013 (‘the Act) read
with Rule 20 and Rule 22 of the Companies (Managemen! and Administration) Rules,
2014 (including statutory modification(s) and / or re-enactment(s) thereof for the time
being in forca, guidelines prescribed by the Ministry of Corporate Affairs ("WMCA”), vide
General Circular No. 11/2022 dated 28" December 2022 and other circulars issued by
the MCA from time o ime (the "MCA Circulars”), Regulation 44 of the Securitias and
Exchange Board of India (listing Obligations and Disclosure Requirements) Regutation
2015 and other apphcable laws and regulations, the Postal Ballol result declared on
4" January 2024, based on report issued by Mr. Vijay Mishra (Membership No. F-5023,
COP-4279) Partner of Mis. VKM and Associates, praclicing company secrelanes, are
summarnized as under -

Type of % of Votes

[ ‘Resolution Jr i In Favor| Against
Appointment of Mr. Sangv Anand (DIN--00160309), | 9998 | 0.01
as an Independent Director of the Company to hold
the Office for a penod of five consecutive years from
23" November 2023 10 22” November 2028
Appaintment of Mr. Tarang Jain (DIN - 00027505),
as an Independent Director of the Company to hoid
the Office for a penod of five consecutive years from
23" November 2023 10 22 November 2028

The postal ballot as set out in the Notice was conducted only through remale e-voting
process in terms of the MCA circulars. The aforessid resolution has been passed by the
sharsholders of the Company with requisite majonity.

The results are also available on websie of stock exchanges where the shares of the
company ara isted i e BSE Limied www. bsaindia com and National Siock Exchange
of India Limded www rseindia.com and on websile of the Comparny www. icpl in

Special

9898 | 002

For TCPL Packaging Limited

S G Nanavati

Place:- Mumbal Exacutive Direclor
Date - 4" January 2024 DIN:-00023526

Indian Bank

CHEMBUR BRANCH
71-C, Sunder Bldg, N.G Acharya Marg, Govandi Road, Chembur, Mumbai - 400071
e-mail: chembur@indianbank.co.in, Phone: 022 - 25214688

Sale Notice For Sale Of Immovable Properties
E-Auction Sale Notice lor Sale of immovable Assels under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso lo Rule B () ol the Security Inlerest (Enforcement) Rules, 2002
Nolice is heraby given 1o the public in general and in parficuar to the Borrower (s)
and Guarantor (s} thal the below described immovable property morigagad/charged
to the Secured Creditor, the Symbolic Possession of which has been taken by
the Authonsed Officer of Indlian Bank, Chembur Branch, Securad Creditor, will be
sold on “As is whase 18", “As I1s what 18", and “Whatever there is™ on 24.01.2024,
tor recovary of Re. 3,88,21,883.31 (Rupees Three Crore Eighty Eight Lacs Twenty
One Thousand Eight Hundred & Eighly Three & Paise Thirty One Only) as on
02.05.2023 due to the Inckan Bank,Chembur Branch, Secured Creditor, from
1. M/s. Ganesh Health Care Prop.: Rohil Kothari, Address : Gala No. 204, Building
MNo. 25, HOIL Industrial Park, Chandansar, Thane, Mahasashira - 401305

2. Mr. Rohit Kothari [Proprietor of Ws. Ganesh Health Care] Addrass: BSD1, &
Foar, Kingstan Courl, Vishnu Park Complax, Old Viva College Road, Virar Wast,
Beliry, Palghar, Maharashira - 401303,

3. Mrs. Sheenu Kochar | Guaranior) Address: Kocharon Ka Chowk, Asawat Sonaron
Ka Naka, Blkane, Rajasthan - 334001,

The specific details of the property intended o be brought to sale through e-auction

mode are enumorated balow.

Detailed Description of The Property No. 1

Gaia No. 201, Buidng No 25, HOWL Indusinal Park, Chandansar, Thans - 401305

Admeasunng Carpel Area 1132 Sq. FL.

Reserve Price fﬂlm Bid Incremiental Amount | Property 1D No.
Hs. 55 43 000 Rs 5,55 0000, He 10,000 (DIBNNOCA12
Detailed Qn.r.."-'_'.'ip'!.l-.il'l ol Tha E:r-..[.'lL'r."!-,' Mo, 2

Gela No 202, Bulding No. 25, HDIL Indisinal Park, Chandansar, Thane - 401305

Admeasuning Carpet Area 1132 Sq. Fi

Reserve Price EMD Property ID
Hs. 56.46 000/ Rs. 5.65.000/ Hs. 10,0000 IDB0mICH12
Datailed Descriplion of The Property No. 3

Gala No 203, Buiding No. 25, HDIL Indusinal Park. Chandansar. Thane - 401305
Admoasunng Carpel ﬁ_.ﬂlu 1132 5q F _
Reserve Price EMD Amount Bid Incremental Amount | Property ID No
Hs. 56 48 000/ He 5 65 000/ B3 10 0005 IDIBODDCA 2
Detailed Descriplion of The Property No. 4

Gaa No. 204, Buidng No. 25 WDIL Indusind Pask, Chandansar, Thane -
Admeasuring Carpe! Area 1252 5q.Fl
Reserve Price EMD Amount Iric Amount
Hs £7.41.000/- R& 6.25.000- Rs. 10,000/

Encumbrancas on Prapem il

Date and time of E-auction & 11.00 AM
Slocks worth Rs.1,28,59,500¢- a5 per stock slatement dated 05,03.2023
Slock Posilion as on 28" Feb, 2023,

401305

Property 1D No.
IDIBOROGH1 2

T E
24.01.2024

Name of ltems Value Rs,

Adult diapers Including all sizes and all types of stocks Rs. 6,30,000

| Baby Diapers including all sixes and all type of stocks Rs. 16,20.004
PPE Kil Rs. 71.40.004
Sanitary Pad RAs. 7.62.000
Othee Hems including Sanitiver, pulse cximeler, lace Shield, Mask elc. | Rs. 23.20.000
Fabric & Accessories. packing elc Rs. 3,87.500

| Total Rs. 1,28,59,500

Hance, Resersa Prce of Aloresaid siodk wik be Rs.102.88 Lakh and EMD wi be Re.10.29 Lakh

Plant and Machinery
Reserve Price of Plant and Machmery: Rs.108.28 Lakh and EMD is Rs,10.83 Lakh

Bidders are advisad 1o vizt the websie (www.msicecommerce.com) of our e auchon service
provider MSTC Lid. 1o pariicipata in orfine bid, For Technical Assistance Please call MSTC
HELPDESK Na 033-22901004 and other help line numbers avalabla in senica providers
help desk. For Registrabon status with MSTO Lid., plaase contact ibapice @ mstcecommarea
com and for EMD stalus please contact ibapdin @ meicacommearnca.com

For property dstaile and pholograph of the proparly and auction temms and condilions pleasa
visit: hitps:/fibapiin and for danfcations melsted 1o this portal, please contact halp na
number , 18001025028 and 01141106131,

Bidders are advised lo use Property 1D Mumber mentioned above whila searching lor tha
property in the wabsita with hitps:/ibapl.in and www.msicecommerce.com

Place : Mumbal

FORM A
PUBLIC ANNOUNCEMENT

iUnder Regulation 6 of the Insolvency and Bankruptcy Bonrd of india
{Insolvency Resalution Process for Corporate Persons) Regulations, 2048)

FOR THE ATTENTION OF THE CREDITORS OF

M/S. RAMESHWAR TEXTILE MILLS PRIVATE LIMITED

_RELEVANT PARTICULARS
1. | Mame of corporyie desios | M4 Ramestwar Tentfle Mills Private Limisd
2. Date of Incorpormiion of PO Gamior | 16, O 106 o
3. Authonity Under whh conponsie debicnr | Rogisrer of Companies, Mumim
= noorpormie [ regsioned |
a, | Corporme iderdiy fo. 7 Urmified Liabilty | U 1OMHISERFTLOAES4E
Mentificeton No. of corporale dettol |
5, Adrress of the mgstored officn and
ol rcin ] o OF ) of oorporate
debior

| Office Addvess: 7173 i HarurmanLane, Kalbeck g,
| Shaty Blewain, Mumisal Malvrsies, lndks, S00000

| Principal Office: 1. Fiot Mo, A Ramestvier House, Urity

| B, Nesw TG Pump, Bhestan, Surst-3249500, Gugeral
(4 BT GIOC, Sachn, St 204520 Gagare

& rradwrey arpriercecmel date in [ 02002004

| respect of corporate detitor | (Dt f macesit of Owles: D300, 2003)
7 | Estimatesd Gate of ciosire of imoiveny | 300062028
resbkition prooos

M. Kaitash Tharmal Shah
| g, o 18I, 001/ 1R POO267/2007 2018/ 10511

g, | Ramne pnd the ragstraton number of
the insohency professonrnl acting s
T ok ninn professcral

o, | Adess and e of the mmEm
resohition professionnl, o registemad

| ittt Eoamd

16, Adidess jnd ermall io be used ior
cormesporeieree with the mienm

__ resaljtion professlonsl

1L, Lt date Sor subrression of clans

12 Qases of aoiios,  ary, whder
claisa D) of subksection () of
secton 2. receriained by the mienm
resokation rofessonal

T3 N of Irachercy Professonas A
wleniifiend toact a5 Authorsed [
Rnprosantathd O orecDes in A GB55
{Thines= ndrves Tor aio ciss) |

14 {a) Frlevard Forms and [ et Wnkc
() Datais of athorized represeniaives | e Tl gonn /e, Mo downianis
i i b a3 |

. mred Address: 505, 2t Century Bursress Cantre.

| Nr. ' Workd Trade: Corgm, Ring, Rosd. Surat 306000, Gujamt
vl 10 nisiha iy oom

| 806, Fst Corury Bursiness Cerrte, M ‘Workd Trade Centre,
| Forg Road, Surat- 305002, Gl

| E-mall 10 cair st vt CraDgrasicon)

| 16/01/2008
[ MA

PUBLIC NOTICE

Notice is hereby given that the following Share Cenrtificates for 3100
Equity Shares of Rs. 2/- (Rupees two only) each with Folio No.
V0025785 of HDFC LTD and now known as HDFC BANK LTD having its
registered office at HDFC Bank House, Senapati Bapat Marg. Lower
Parel (West), Mumbai, Maharashira, 400013 registered in the name of
VILAS CHINTAMANIDESAl and PRABHAVILAS DESAI have been los!,
|, PANDURANG PARATE have appled to the company for issue
duplicate certificate. Any parson who has any claim in respect of the
sald shares certificate should lodge such claim with the company within
15 days of the publication of this notice.

Motice 8 hessby given that the National Company Leaw Tribunal, Mumbal Bench has
ordered the commencement of a corporate insolvency resplution pregess of the M/s.
Rameshwar Textile Mills Private Limbited on 02nd January 2024,

The creditors of M/s. Rameshwar Textile Mills Private Limited, ars hereby called upon 1o
sulbsmit thoir claims with proof on of before 16th January, 2024 to the intorim resolution
professional at the address montioned against entry No. 10

The flnancial creditors shall submit thelr claims with proof by slectronic means only, All
other greditors may submit the clains with prool o person, by post o Ly electronie means.

Submission of false or misieading proofs of claim shall attract penaithes,

Date: 05/01,/2024 Hallash Thanmal Shah
Place: Mumbai Intarim Resolution Professional of
M,/s. Rameshwar Toxtile Mills Private Limited

B8 Reg, No. IBRI/IPA-DOLAP-PO02ET /2017-2018/10511

AFA Valid upto - 1871272024

FORM A
PUBLIC ANNOUNCEMENT

{(Under Ragulation & of the Insolvency and Bankruplcy Board of India
{Insalvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S. SUN-POWER
METALICS PRIVATE LIMITED
| RELEVANT PARTICULARS
1. | Name of corparate debtor Sun-power Melalics Private Limited
2 | Date of incorporation of corporale | 18.01 2014
debtor
3. | Authority under which corporate
dablor is Incorporated ! registenad
4, | Corporate ldentiy No, [/ Limited
Liability Identificaton No, of
corporate deblor
6. | Address of the registerad office and
principal office (if any) of corporale
deblor

Registrar of Companies- Mumbal

US19089MHZ014PTC252236

Office No-B10, Tandice 69,
Govindnagar, Andhen-Kurla
Rd, Nr. Darpan Tele. Exchange,
Andhen-E, Mumbal City, Mumbai,
Maharashira, India, 400083

Date of order: 02.01.2024

6. | Insalvency commencament date in
respect of corporate deblor

7. | Estimated date of closure of
Insolvancy resolution process

30.06.2024

{180 days starting from the dale
of pommencement of Corporate
insolvency Resolution Process)
Mr. Rajan Garg

IBBI Registration No.: IBBI/
IPAOOV/IP- PO23S7! 2021-2022)
13624

Address: Flat No. 202, Wing
B. 2nd Floor. Salal Twins, Block
Punjabwadi, Sion Trombay Road
Deonar, Mumba: Suburban,
Maharashtra — 400088

Email ID: fearajangarg@gmail com
Address: Suite No. 5, 8th Floor,
207, Embassy Centre. Jamnalal
Baja] Marg, Natiman Point
Mumbai, Maharashira — 400021
Email ID: sunpower.sipl@gmail.con
16.01.2024

Not Applicable as per information
avallable with IRP

B. | Name and registrabion number of
the insolvency professional acting
a¢ inlonm resalution professional

8. | Address and e-mail of the intenm
resolulion prolessonal a5
registered with the Board

|

10. | Address and e-mall o be used for
cormespondence with the misnm
resolulicn professional

[11 Last dale for submission of claims
12.| Classes of creditors, if any, under
clause (b) of sub-seclion (BA) of
section 21, ascertained by the
intarim resolutson professional
13| Names ol Insolvency Professionals
identified to act as Authonsed
Representalive of creditors In a
class (Three names for each class)
14.[(a) Relevant Forms and a)
{b) Details of authorized
reprsentatives are available at:

Mol applicabla as per information
available with IRP

home/downioads
Physical Address: As per Point 10
bl Mot Applicable

MNoftice is hereby given that the National Company Law Tribunal has ordered
the commencementi of a Corporate insolvency Resolution Process of the M/'s.
Sun-power Meialics Private Limited on 02.01_2024

The creditors of Mis. Sun-power Metalics Private Limited, are hereby called
upon o submil their daims with proof on or before 16.01.2024 1o the Inlerim
Resolution Professional at the address mentioned against entry No, 10

The financial creditors shall submit their claims with proof by slectronic means
only. All othar credilors may submit the claims with proof in person, by post of
by electronic means

Submission of lalse or misleading proofs of claim shall atiract penailies

Sd/-

Mr. Rajan Garg

Interim Resolution Professional
IBBIIPA-001/IP- P02397/ 2021-2022/ 13624

Date: 5 January, 2024
Place: Mumbai

NAME OF THE| FOLIO |CERTIFICATE | DISTINCTIVE | DISTINCTIVE| NO.OF | FACE
COMPANY NO. NO. FROM TO SHARES |VALUE
HOFC LTD |VOO25785 16349 214521 | 23207220 | 3100 2

Date: Mumbai Sd/-

Place: 5" January 2024 PANDURANG PARATE

Form No. INC-26

[Pursuant 1o Rule 30 the Companies (Incorporation) Rules, 2014]
Advertsement for change of Registersd Office of the Company from
*Siste of Maharashira® 1o "Siate of Kamataks™

Balore the Raglonal DirecionCanlral Govemment),
Westem Region, Mumba:

In the matter of Sub-Section (4) of Secton 13 of the Companies Act, 2013
and clause {a) of sub-nidfe (5) of rule 30 of the Companies (incorporabon) Rules, 2014

AND

In the matier of Pluto Solista Business Parks Private Limited
{CIN: UB1100MH2020PTCI50859) having its registered offica al C805, Sushils Baug 534
SV Road, Sanlacruz Wes!, Mumbai-400054, Maharashira Indla,
... Applicant/Petitoner
Nobios i hereby given o fhe Gansral Public that the Company propasas fo make application
1o the Regional Dwector (Central Govemment), Westem Regon, Mumbai under Secton 13 of
the Companies Act. 2013 seeking confirmation of alteration of the Memorandum of Assocation
of the Company in terms of Ine Special Resolulion passed al the Exira-Ordinary General
Maeling heid on Tuesday, 05" December, 2023 to analiia the Comgany 1o change its Regesterad
Office from "State of Maharashira™ to "State of Kamataka”™.

Any person whose inberest s likely 10 be affacled by the proposad change of the registesed
office ol the Company may deliver either on the MCA-21 portal {www.mca gov.in) by filing
investor compiaint form or cause to be dedvered or send by registered post of his/her
objections supported by an affidavit staling the nature of his'har interest and grounds of
opposillon (o the Regonal Direclon, Weslem Ragion, Mnisiry of Comorate Aflairs al the address
Everest, 5° Floor, 100 Marine Drve, Mumbal 400002, Maharashira, India within 14 {Fourteen)
days of the date of publication of this nolice with a copy to the Applicant Company at its
registered offios al the address mentioned below

"C-605, Sushila Baug 53A, SV Road, Santacruz West, Mumbai - 400054, Maharashira, India.”
For and on behalf of Pluto Solista Business Parks Private Limited

Sd/-

Aaryaman Pankaj Tibrewal

Date: 5 January, 2024 Director
Place: Mumbsai DIN: 09694867

NATIONAL COMPANY LAW TRIBUNAL
Zydus Hospital Corporate Bhawan, 1st & 2nd Floor, Sarkhej - Gandhinagar Hwy, \asna
Telephone Exchange, Bhailkakanagar, Sola, Ahmedabad, Gujarat 380058,
Public Announcement
{Under Section 102 of the Insclvency and Bankruptcy Board of India Regulafions, 2016)
FOR THEATTENTION OF THE CREDITORS OF Mr. Navin Kumar Tayal Personal
Guarantor of Ms Krishna Knitwear Technology Limited

=4 AN PAR JLARS

.| Wame of Personal Guarantor vir. Navin Rumar layz

2. | Name of the corporate deblor in Mfs Knshna Knitwear Technology Limited.
which quarantee given

3. | Date of Incorporation of Corporate debtor 23-August-1982
4. | Authority under which corporate debtor is | ROC-Ahmedabad

Incorporated/registered.

5 | Corporate Identity No./ Limited Liability
ldentification No. of corporate debtor

U171180N1882PLCO00092

g. | Address of the registered office and | VILLAGE SAMARVANI KRISHNA NAGAR, SILVA
principal office (if any) of corporate debtor UT GUJARAT, Dadra & Nagar Haveli, India, 396230

7.| Address of personal Guarantor 1) As per MCA Reconds:

10%/102, Happy House, Old Sonapur Lang,
Prabhadevi, Dadar, Mumbai, Maharashira- 400023

2) As per reply given by PG in NCLT:

Kamal Indusinal Estate, 396, Vieer Savarkar Marg,
Prabhadevi, Mumbai- 400025.

8.| Insolvency Commencement date in 13-01-2020
espectof coporatedeblor .
9,| Details of the order of commencement of | (03-01-2024

insoivency in respect of Personal guarantor

10/ Name and registration number of the

Name - Sunil Kumar Agarwal
insolvency professional acting as intenm

Reg Mo - IBBINPA-O0VIP-PO1 390201820191 2178

| resolution professional
11| Address and e-mail of the resolufion Present Regd. Address with IBBI:
professional, as registered with the Board G-805, Akruti Orchid Park, Andher Kurla Road,

Sakinaka, Andheri (E), Mumbai, Maharashira
-400072.

Cld Regd. Address with IBBI:

6603, Devnandan heights, near podar school,
new CG Road, Chandkheda, Ahmedabad 362428
Email: ANIL21111@HOTMAIL COM

12/ Address and e-mail to be used for

1) Murmbai Office: 3, Dilkap Chembers. Andhe
comespondence with the resolution professional

urla Road, Sakinaka, Andheri (E), Mumbai,
Maharashira 400072
2) Ahmedabad Office: Tower B/1221, Sun
Westbank, Near Shiv Cinema, Ashram Road

Ahmedabad-380009.
E-Mail: pgkrishnaknitwear@gmail.com
13| Last date for submission of claims 26-01-2024

Notice ks hereby given that the National Company Law Tribunal, Ahmedabad has ordered, unde:
section 100 of IBC 2016, the commencement of personal insalvency resolution process against
Mr. Navin Kumar Tayal (resident of as mentioned at entry no. 7) an (03-01-2024.

The creditors of Mr.Mavin Kumar Tayal are hereby called upon o submit their claims with proof on
form B as provided in the insoivency and Bankruptcy Board of India (Insolvency Resolution
Process for Personal Guaraniors to Corporate Debtor) Regulations, 2019 (Available on IBBI
website at hiips/iibbi.gov.infhome/downloads) on or before 26-01-2024 fo the resclufio
professional at the address menbioned against entry No. 12.

1. The creditors may submit their claims through electronic means or by hand or registered post
orspeed postor courier.

2. In addition to the claim refemed foin sub-section (1), the creditor shall provide to the resolutio:
professional, personal information and such particulars as menfioned in Form B (Available o
IBEI website at hitps:/fibbi.gov.inhome/downloads)

Submission of false or misteading proofs of claim shall attract penaifies.

Sunil Kumar Agarwa

Resolution Professiona

Founder Director- Quick Resolve Professionals Pyt Lid (IPE
Reg No-IBEIIPA-001IP-PO1390/2018-2019/1 2178

AFA Valid Till-:04-12-2024

Date: 05-01-2024
Place: Ahmedabad, Gujarat

Head Office, Corporate Services Depariment
Lokmangal, 1501, Shivajinagar Pune-411005
o wrlbare e don Tel: 020-25537239 / 336

Request For Proposal (RFP)

Bank of Maharashira inviles sealed lenders for “Supply, Installation &
Maintenance of Note Sorting Machines at Varlous Branches &
Currency Chest of Bank of Maharashtra (Pan India)”. Prospective
bidders may downicad the tender document of the RFP from Bank's
Website www.bankofmaharashtra.in.
Pra Bid Meeting is arranged on 15.01.2024 (11:00 Hrs). Last Date for
submission of RFP is 25.01.2024 Up to 14:00 Hrs, Technical Bids will be
opened at 15:00 Hrs on 25.01.2024 & Bidders are requested o remain
presant for the same.
Any further Addenda /| Corrigenda / Extension of dates / Clarifications /
Responses (o bidder’s queries in respect to the above tender shall only be
posted on Bank's website www.bankofmaharashtra.in and no separate
nolification will be issued in nawspaper.

Assistant General Manager (Civil Engineer), Corporate Services

NOTICE OF LOSS OF SHARES OF

HINDUSTAN UNILEVER LIMITED
(Formerly Hindustan Lever Limited)
Regd. Off, Hindustan Unilever Limited,
Unilever House, B D Savant Marg, Chakala, Andheri (East)
Mumbai - 400099

Notice is hereby given that the following share certificates have been
reported as lost/misplaced and the Company intends to issue
duplicate certificates in lieu thereof, in due course.

Any person who has a valid claim on the said shares should lodge such
claim with the Company at ts Registered Office within 15 days hereof.

Name of the | Folio No. |No. of shares |Certificate ' Distinctive
holder (Rs.1/-fv) | No.s) No.(s)

SANTINATH |HLL1964873 250 5112234 | 103343591
ADHIKARY & TO
SATYAKINKA 103343840
R ADHIKARY 750 5112235 | 103343841
(Deceased) T0

103344590
Place : Mumbai

Date :04.01.2024

Fja? H HE H”

Bank of Maharashtra

e Gl R oo Ha
Adarshnagar Worli Branch, Janta Shésha Sanstha Buildng, Near MIG Society,
Adarshnagar, Worll, Mumbai - 400030. Email : bom1166@mahabank co.in
Telephone: 022-24363003
Head Office: Lokmangal, 1501, Shivaiinagar, Pune - 411005
ARTIMSZISARFAESU13(4)2023-24 03.01.2024
POSSESSION NOTICE (For immoveable Proparty) [Rule B (i)
Whareas, the Authorized Cfficer of Bank of Matarashira under Securtization & Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 & in exerise of powers
conferred under Section 13 (4) and 13(12) of the said Act read with Rule 3 of the Security Interest
{Enforoemeni) Rules, 2002 has msued a Demand Nobice dated 18.07.2023 under Sediion 13(2)
calling upon Smt. Sunita Vishal Mane Wio Vishal Mane (Borrowar) & Smt. Sarika Anll Mane
wio Anil Mane (Guarantor) lo repay the amount mentioned in the nolice being Rs. 35,69,964.00
(Rupees Thirty Five Lakhs Sixty Nine Thousand Nine Hundred and Sixty Four only) plus
unapphed interest from 10.10.2023 togather with interest theneon at confractual rate () and
incidantal expenses. gosis, charges incumed / b0 be incured wilhin 60 days from the date of
receipt o the sawd nabice
The Bormower(s) mentionad harginabove having failed Lo repay the outstanding amount, Notice Is
henaby given to the Bormower and Guarantors [ any) mentioned herenabove in parficular and to
the public in gereral ihat the Authorised Officer of Bank of Maharashira has taken Symbolic
Possasslon of the properly describad hersin balow in lerms of the powers vesled under the
prevesions of Section 13(4) of the said Act on this 03.01.2024.
The Bomower in partcular, Guaranior and the Public in general i hereby cautioned not o deal
with the propertias and any dealings with the aforesaid properties will be subjec! o the charga of
the Besk of Maharashira for an amounl menbicned above. The Bormowers attention is invited o
the provisions of sub-saction 8 of section 13 of the Act in mspect of bme avaiable, 1o redesm the
saoured assel
DESCRIPTION OF THE IMMOVABLE PROPERTY

Al that premmses &t Flat No. 501, 5th Floor, A Wing, i Building known as “Sita Hesghls™, \illage
Katal, Tehsil Kabvan_ Dist Thane, Maharashira - 421301

Sdi-
Date: 03.01.2024 Authorized Officer & Chief Manager
Place : Mumbai Bank of Maharashtra

strgry e sefe g
Cembrail Bank of mdaa

r PEPRA, - TN T B )

KALYAN BRANCH : Shankarrao Zunzarrao Sankul Shankarrao Chawk,

Dist, Katyan Wast, Thane, Maharashtra 421301

APPENDIX - IV POSSESSION NOTICE
(For immovable property) Rule 8 (1)

Whereas,

The undersigned being B Authorised Officer of Central Bank of India under the
Securitisation and Reconstruction of Financial Asset and Enforcament of Sacurity Interest
Act, 2002 and In exerase of powers conferred under section 13(12) raad with rule 8 of the
Security Interest (Enforcement) Rules, 2002 issued demand notice dated 10/10/2023 calling
upon the Borrowers' - Mr Balu Ganpal Wayal & Mrs Bhagyashres Balu Wayal, Flat No-3.
Ground Floor, Building No-2. Om Ganesh Darshan Appartmenl. Manda, Titwala, Thane-
421605, o repay the amount menlioned in the nolice aggregating 1o Rs. 1494674/
(Rs. Fourteen Lakh ninety four thousand six hundred & seventy four only) plus accrued
inerest | unrealized interest at the contraciual rate {s) logether with incidental expenses.
costs, changes, elc. Uil the date of paymend within 60 days from the date of the notice

The Borrower | Presdent | Secretary | Treasurer having failed to repay the amount, notice
i5 heraby given lo the Borrower | President | Secretary Treasurer and the public in general
that the undersigned being the Authorized Officer of Central Bank of India has faken
Possession of the property as described herein below in exercise of powers conferred
upon him under sub-saction {4) of Section 13 of the Act read with rule 9 of the Security
Interest (Enforcement) rules, 2002 on this 29th May of the year 2021.

The Borrower/ President! SecretaryiTreasurer in particular and the public in general is
hereby cauhioned not 1o deal with the property and any dealings with such propey will be
subject to the charge of the Central Bank of india-Kalyan (w) Branch, Shankarrao
Zunjarrao Sankul, Near Aacharya Atre Theatre, Shankarrao Chowk. Kalyan (w) Dist.-
Thane 421301 for an amount of Rs. 1494874)- (Rs. Fourlean Lakh ningly four thousand
six hundred & seventy four only as on 29.05.2021 plus acorued interest/unrealized interest
al the contractual rate(s) together with incidental expenses, costs, charges. atc. fill the date
of final payment is made to the Bank

The borrowers' attention is invited 1o provisions of sub Sec 8 of Sec13 ofthe Act, in respect
of time available, 10 redeatm the secured assels,

DESCRIPTION OF THE IMMOVABLE PROPERTY
Al that part and parcal of the property baing Flat No-3, Ground Floor, Bullding No-2, Om
Ganesh Darshan Appartment, Manda, Titwala, Thane.

Date : 30.12.2023 Sd/-

Place : Central Bank of India, Kalyan West  Authorised Office. Central Bank of India

CUFFE PARADE BRANCH :- Ground Floor, Lalit Building, 37, Nathala Parekh Marg, Colaba Mumbai - 400001,
] S ACT 2002 “AS ISWHERE IS B
son pletform provided st the weabsite www. msfcecommerce.com
“APPENDIX-IV-A" [See proviso to rule 8 (6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Nolice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Acl, 2002 read with provision lo Rule 8 (6) of the Security Interes! (Enforcement) Rules, 2002,

E-AUCTION ON 24.01.2024% 11.00

Erough e-auct

Indian Bank

SIS, AS IS WHAT IS BASIS'

dvetel do Canara J?y_ﬂ_ﬂj@

B F orvaz s |
ARM - | BRANCH: 37, Kshamalaya, Opp. Patkar Hall, New Marine Lines, Thackersay Marg, Mumbai - 400 020,
= Tel: (022) 22065425 / 30, = Emall: cb2360 & canarabank. com,

E-Auction Sale Notice for Sale of Immovable Properties under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002,
Notice s hersby gwven o the public in general and in particular to the Bomowerls) and Guarantor(s) that the below described
immovable properties morigaged / charged to the Secured Creditor, the Physical / Symbolic Possession of which has bean
token by the Authorized Officer of Canara Bank, will be sold on “As ks where is", “As is what is" basis on 09.02.2024 for
recovery of as per mention below due fo the ARM | Brianch of Canara Bank,

NOTICE is heraby given io the Public in Geneml and in particular lo the Borrower(z) and Guaraniors) that the below Descrbad Date of the Eamest
immovable properly mortgaged / charged lo the Secured Credilor, the SYMBOLUIC/ PHYSICAL POSSESSION of which has been Sr. Description of the Liabi Inspection Hmﬂ
takon by tha Authonzad Ofticer of Indian Bank, Secured Creditor, will be sold on “AS ISWHERE IS ", "AS ISWHAT IS " AND Na o b lity of the ’Hi:. Deposit
WHATEVER THERE 1S " on the date mantion below for recovery as foflows - Praperty o} (in Rs.)
DATE & TIME OF AUCTION : 24.01.2024® 11.00 AM Encumbrances on property : Nil m H s.' ::m.mrmﬂmﬁfm:mhﬁ:ﬂm W,
Reserve Property Address -1 : All that part and paroel of Pinth Nos. 1 Buildng Na
Description of the Property & with Price (In Rs.) D5, Grampanchayat House No. 22211 and 2 in"Om Harhar Gompiax’, Sy, Rs. Rs.
8. Property ID No. Name of the Borrower / Guarantor |  Amount of Earnes! Money Meo. 31 & Hissa No 681, situated at Om Harihar Ware Housing, opposite Hs. 19.63.55 621/ 42,40, 000v- | 4,24,0000-
No. (Status of Possession) / Mortgager with address Secured Debl| Deposit{in Rs.) Vadghar Bus stop, near Kharbao Ralway Station. wilage Vdghar, Ta. '; : f‘ﬁe 2
Bid Brewand, Dist. Thane - 421 302, admeasuing about 3125 sgit Standing n olgmihrbod
Incremental % R rine ol I Mt B i Imtarest and cost | 03.02.2024
L Property AGGress - 2 A hal p TP Nos 2. 0n G Biarean o
|=J-K W|n-g lJHE L‘d, Vishnu P&m Eﬂanng TE [BDITEMI!I ! ’J‘U‘lgﬂgw} n {HP} 2 in “Om & .h.dr ':'\- ﬁ*:' . _INﬂ 31 & Hssa No AR situated at
Na. 2555 ol Village Dahisar, Sand Kabir Nagar, | 2. Mrs. Meena Dinesh Sharma SR o As. B8 65 000/ : o > s % . 8. o
w- - Id- ,dg. & M ; MEE d gt (Rupees Forty v Ry Om Hadhar Ware Housing, Oppostde Vadghar 8us stop. near Khasbao 42 80 000V 14,24 DOLV-
pada, Dahisar East, Mumba - 400068 [Co-Borrower) Tow Lakh Sixty Railway Stafion, Vilage Vadghar, Tel. Briwand, Dist. Thana - 421 302.
. |Admeasunng area 570 sq.i. (Carpet) Property | Both Add are :- Flat No. 702 7 Floor o o oo 4 (EMD) admaasuring about 3125 sgit, n the nama of Mr. Ketan S. Satara
- : H 1 ol \r. . " i - ") =
i v e oo Lot ey | Sl B o e s S
% : 56, .  Beanng TSI "o Nine Mr. Kamal Satyaprakash Jajoo 2nd Mrs, Nita Kamal Jajoo. 20.09,08,607.79
East by : By Laxmi Niwas, Wes! by : By[No. 2655 of Vilage Dahisar, Sant] ..~ 0 | (Bidincremental) 5. |Property Address : Gala Nos. 309, 310, 311, 312, 313, 314, 315, 16| (as cn31.05.2004 |, o 00| RS, Rs.
Chitrakoo!l CHSL. (IDIBOOOCUFFE PARADE) |Kabir Nagar, Ravalpada, Datwsar Rs. 10,000~ 317 & 318, on 3" Floor of Shn Balap Tower, Plol Nos. 214, 215 & 216, M G| plus turther intarest #0,69,000/- | 8,06,900/-
s i 01.01.2024 :
(SYMBOLIC POSSESSION) East. Mumbai - 400068 Foad, Khajun Bazar, Indore, M. P in e Name of Ws. Jajoo Enterpries]  and cost from
1. Mr. Mahesh K. Raghani Rs. 50,15,694/- (RP) Lid (sdmessuring 2411.85 89 1 01.06.2014)
Flat No. 301, Royal Haights, Roomn No. 1, BRK :
9044 and Qm:r nmgm ! CTS Na 3731 | [Bomowerimarigagor) {Rupeas Fifty | Rs. 48,217,000/ The Earnes! Money Deposil shall be deposited on or before 08.02.2024 uplo 5 p.m. There is no encumbrance to the
Uthsnagar, Dist. Thane - 421001, Total Bult Lip 2 WS- Karishima K. Raghan) oy knawlecige:of ihe Bank.
2 |Asea ;980 sat. Boundaries :- Exst : interrial | [Co-BormowetMarigagor) Thousand (EMD) EMD amcunt of 10% of the Reserve Price is to be deposited by way of Demand Draft in favour of Authorized Officer,
Road. West : Water Tank_ North : Chawl, South |BOth Add are :- Flat No. 301, Royal| Six Hundred |  Rs. 4,83,000/- Canara Bank ARM 1 Branch Mumbai or Shall be deposited through RTGS/NEFT/Funds Transfer to credit of account of
: Lahon Palace Building. (IDIB000CO3SRGHA) || i!9Mts. Room No. 1, BRK 204A and)  Ninety Faur Canara bank ARM 1 Branch Mumbai Alc No. 208272434, IFSC Code CNRB00D2350 on of before 08.02.2024 upto 5.00
(PHYSICAL POSSESSION) 2048, Room No. 1, CTS No. 3731,) Onlyjason | (@i Incremental) pm and other documents to be submitled to service provider on or before 08.02.2024 upto 5.00 pm. Date up to which
Ulhasnagar, Drst. Thane - 421001 01.01.2024 As 10,000/ documents can be deposited with Bank ie 08,02.2024,

slalug please contact ibapilin@msicecommernce.com,

For property details and photograph of the proporty and auction terms and conditions please visitt hitps:iibapin and for
dlarifications ralated to this postal, please conlact halp line numbar 18001025026 and ,011-41106131,
Bidders are advised to ese Property 1D Number menfioned above white searching for tha property in the wabaite with hitps://ibapi.

Bidders are advised 1o visit the wabsta (www.melcecommerce.com) of gur @ audtion service provider MSTC Ld to parficipate
i online bed, For Techrecal Assistance Please oall MSTCG HELPDESK Nao. 033-22901004 and ofher haip line numbers available in
sanioe prowndess help desk. For Registrabon status with MSTC Lid, please contact ibapiop @ mslcecommarce.com and for EMD

P8 [ (it vie e se  |Date :02.01.202¢ =
| . . 02.01.21 Authorsed Officer
Chiel Manager, Authorised Officer | | paie - 05 01 2024 Authorised Officer, Indian Bank Place : Mumbai Canera Bank, A.Hﬁ Beanch

Date of inspection of properties as per mention above with prior appointment with Autharized Officer.

For detailed terms and conditions of the sale, please refer the link "E-Auction” provided in Canara Bank's websile (www.
canarabank.com) or may comtact Dr. Seema Somkuwar, Chief Manager, Canara Bank, ARM | Branch, Mumbai (Ph. No.:
022 -22065425/30/ Mob.No. 98813 65087) or S. A. Rudra (Officer) Mob. No. 8355949712 E-madl id - cb2360 @ canarabank,
com during office hours on any working day or the service provider Mis C1 India Pyt Lid., Udyog Vihar, Phase - 2, Gulf
Petrochem Building, Buslding No. 301, Gurgaon, Haryana. Pin-122015 Contact Person Mr. Bhavik Pandya Mob. No.BBGGE
82937 (Contact No.+911244302020/21/22/23/24, support @bankeauctions.com; maharashtra @clindia.com




